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PART VIII
Sale Notices of the Forest Department

NOTICE OF SALE OF FOREST PRODUCE' IN 
BALLIGUDA FOREST DIVISION, ORISSA

Part 1
\List of timber, fuel and other forest-produce as listed in 

attached statement for the season 1943-44 
To be sold by public auction at tko following places :—
Lots ! to 13, 15 to 18 and 20—At the Diamond Jubilee 

Town Hall near Kkallikote College, Berhampur, on 
Tuesday, the 14th and Wednesday, the 15th of September purchased by him, such timber as may be specified by the 
1043 from 2 p.m. to 5 p.m. District Forest Officer to be required for war purpose, the

[Lots 14, 19 and 21 to 23—At the District Forest Office, 8UPP]y to be made at such Railway or other depot as the 
Balliguda Division at Russellkonda on Thursday, the *?istrict Forest Officer may decide. Payment for such

timber will be made at rates fixed by the Supply Depart­
ment, provided that the District Forest Officer may in 
fulfilment of a contract undertaken by the Forest Depart-

2. Intending bidders are strictly warned to inspect the 
areas and growth beforehand. No complaints as regards 
areas and growth will be entertained after the sales are 
concluded. s

3. Ordinarily no extension of time for working in coppice 
coupes will be allowed.

■:

f4. The lessee shall be bound to supply, from the trees

17th and Friday, the 18th September 1943, from 2 p.m. 
to 5 p.m. each day.

j^oTR—The sale lots listed in the attached statement is subject 
to the special conditions published in Part II of this notice, and ment require the lessee to supply such timber to the Forest 

j those mentioned in the sanctioned form of agreement and in the Department at a rate of one anna in the rupee less than 
i general conditions of sale- The successful bidders shall also be 

bound by the Orissa Forest Contract Rules.
LIST OF ABBREVIATIONS

the rate fixod by the Supply Department.
5. Distance from Berhampur Railway Station to 

G. Udayagiri by bus—77 miles.
Distance from Berhampur to Balliguda by bus— 

120 miles.

N—Normal or sound 
D—Defective or unsound

U
1. Unless-otherwise specified in Part I the payment of 

purchase money will be made in full or by instalments as 
detailed below :—

In Case of timber and fuel—
(a) Purchase price Rs. 100 or below—
One instalment on or before 15th-October, 1943
(b) Purchase price Rs. 101 to Rs. 500—

1st instalment—50 per cent on or before 15th his depots.
October 1943. (n) Any transactions in minor forest-produce between

2nd instalment—50 per cent on , or before 15th the hillmen and the persons other than the Government 
January 1945-. contractor, e.g., middlemen like Panes and other people,

(c) Purchase price above Rs. 500— is prohibited.
1st instalment—33J per cent on or before 15th The Government contractor should open depots

October 1943. at (1) Pkulbani, (2) Khejuripara, (3) Phiringia, (4) Kala-
2nd instalment—33J per cent on or before 15th pac|a> (5) Bisipada, (6) Guchapara, (7) Bondogodo,

(8) Gummagodo, (9) Ranipatharo and any other place 
before loth guitabjc as may be directed by the Agent for the purchase 

and collection of tamarind, etc., from- the hillmen.
(iv) The Government contractor should buy 

forest-produce from the Khonds and other hillmen for cash 
according to the rates to be fixed by the District Forest 
Officer, Balliguda Division, monthly or at shorter intervals 
as the market fluctuates.

Distance from Berhampur to Phulbani by bus- 
108 miles.

6. Special condition for sale of minor forest-produce in 
the Khondmals subdivision—(2) The surplus requirements 

of the minor forest produce (tamarind in particular) 
• collected by the Khonds and the hill people should be 

directly sold by them to the Government contractor at

January 1944.
3rd instalment—33£ per cent on or

{■larch 1944.
In case of minor forest-produce—

{a) Purchase price Rs. 500 or below
One instalment on or before 15th October 1943 

(b) Purchase price above Rs. 500
1st instalment—50 per cent. on or

October 1943.
2nd instalment—50 per cent on or 

January 1944.

the minor

before 15th

(<y) No person other than the Government contractor 
trade in minor forost-produce with outside purchasers

before 15th
can
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Divi­
sional 
salo 

lot Uo.
Locality and Range Species Period of contract Remarks

2 31 4 5

G. Udayagiri Range in G. Udayagiri 
Taluk.

Broom-sticks15 From the date of execution of 
agreement to the 31st August 
1946.

S. D. taken Price 
realised.

Phulbani Range in Khondmals sub­
division.

Kotgarh, Balliguda and G. Udayagiri 
Ranges in Balliguda and G. Udayagiri 
Taluks.

Phulbani Range in Khondmals sub­
division.

16 Ditto Ditto Ditto

Kendu leaves17 DittoDitto

Ditto Ditto18 Ditto

Ditto ditto Horns and hides of 
wild animals and 
Sonari bark. 

■Helicteres Isora .. 
Sal resin 
Tamarind

Ditto19 Ditto

Ditto
Ditto
Ditto

Ditto
Ditto
Ditto

ditto
ditto
ditto

Ditto
.Ditto

From the date of execution of 
agreement to the 31st August 
1944.

20
21
22

. DittoDittoBalliguda, Kotgarh and G. Udayagiri 
Ranges in Balliguda and G. Udaya­
giri Taluks.

Ditto

Ditto23

DittoDittoMohua flowers ..ditto24

A. NEELADRI RAO
District Forest Officer, Balliguda Division

Rtjsselk.onda : 13th August 1943
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